
IN THE CENTRAL ADMINISTRATPJE TRIBUNAL : HYDERABAD BENCH 

AT 1-IYDERABAD 

-- 

O.A. No. 749/91. 	 Ot. Of Decision 	18.7.94•  

Mr. N. Chengalet, 

Mr. C Nadamunt 

Mr. K. Subrarnanyam 	 .. Applicant, 

¶15 

General Manager, South Central Rly, 
Secunderabacj, 

Oy. Chief mechanical Engineer, 
Carriage Rapal3j Shop, 
Sattipally Post, Tirupathj, 

	

(Chittoor Oistrict)A.p. 	 .. Resundents. 

Counsel for the Applicant : Mr. K. Sudhakar Reddy 

Counsel for the Respondents: Mr. D. Gopala Rao,SC for Rlys. 

C OR AM 

THE HON'BLE SHRI A.U. HARIDASAN : MEMBER (JUOL.) 

	

THE HONBLE SHRI A.B. CORTi-iI 	: MEMBER (ADMN.) 

. .2 



O.A • No. 749/91 

.2- 

/Ci ~ I 

ORDER 

( As per Hon'ble Sri A.V. Haridasan, Member (j) ) 

Sri D. Gapala Rao, SC for Railways present. Neither 

the applicants nor their counsel hb present, 

2. 	Now the application is specifically listed for 

dismissal. On various previous occasionsalsa the appli-

cants remained unrepresented in the Tribunal. We, there-

fore, feel that the applicants are not interested in pre-

secuting the matter further. Hence the application is 

dismissed for default, leaving the parties to bear their 

costs. 

A.B, Cart i ) 	 ( A.V. Haridasan ) 
Member(A) 	 Member (3) 	

.11 

Dated 18th July, 1994 
Open Cpurt dictation 

CL 	 DEPUTY REGISTRAR(J) 

km v 
Copy to: 

The General Manager, South Central Railway, 
- Secunderabad, 
The Dy.Chief Mechanical Engineer, Carriage Repair Shop, 
Settipalli Post, Tirupathi, Chittoor Oistrict,R.P. 
One copy to Plr.K,Sudhakar Reddy,dvocate,CT, Hyderabad. 

-
One copy to Nr.D.Gopal Rao, Sc Lor Railuays,CAT,Hyderabad.. 

5, One copy to Library, CAT, H derabad. 
6. One spare ccp. 
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IN THE CENTR\L DNINI5TRATIUE TRIBUNAL 
/ 	 HYDER3AD BENCH HYDERBAD 

THE UN' PJLE M.rk.v.HPRID.shN:riEMBaR(J) 

WHE 

THE H[iNt3LE MR.f\.B.GORTHI :- MEMBER(A) 

aated: 	/8 

ObER/UDG1IENT. 

in 

 

C.R.NO. 

(j42.&r 

Admitted anEi Interim Directions 
Issued. 	/ 
R11otju. / 

Dispcsedof with directiQJss1tt1sugtweTht3fl 

srniss 	
Csfl" 	 QVA  

Dismisseb as Withdrawn. 	
Jul 104  

Dismissed fcj:r Default. 	 tRa 

RejecL /Ord3rad. 

o o:der as to costs. 




